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Irreĝl̂ rtics in Fapctioning of
Super Bazar

ôcK). SHRI RAJESH KUMAR 
SINGH :

PROF. AJIT  KUMAR 
MEHTA :

SHRT JAGPAL SINGH :

SHRIHARISH KUMAR 
GANGWAR :

Will tlir- Minister  of CIVIL 
SUPPLIES be pleased to state ;

('n) wĥtlier thêc hav̂c been 
serious irregularities in the function- 
ij\" f»r Suuer Bazir resuUinfr in a 
di'op in its sales ;

(b) whether it is also a fact that 
the Sii])er Bazar failed in its objective 
to act as a check on rise in the prices 
of essential commoditi(‘S ;

(c) if so, the result of the inquiry, 
il' any, conducted into the irregula
rities slating the action taken by the 
Gov'̂eninKnit thereon ; and

(d) the reasons for its failure to 
act as a check on the rise in the 
prices of the essential commodities and 
the stejK contemplated by the 
Government in tlie matter ?

THE DEPUTY MINISTER IN 
THE AlINISTRY OF  CIVIL 
SUPPLIES (SHRI BR-\JA MOHAN 
MOHANIT) : la) No, Sir. The 
Sales  turnover of Super Bazar 
increased to Rs.  ‘■?o.43  crores 
in  1980-81 as agair.st Rs. 12.93 
crores in 1979-80.

(1)) The objf ctive of the Super 
Bi-tear ,according to the  byc-laws, 
is :—'

(a) to undertake wholesale and 
retai' distribution of consu
mer goods ; and to establish 
department stores ;

(b)  to devc’op an effective link 
between producrrs and consumer* r

fc) to rise tbe quility of products;

(d) tc foster the growi:h of 
products ;

(e) to lower distribution costs ; 
and

(f) to provide an information 
serv'd ce.

functions are beine dis
charged by the Super Bazar to the 
extent ffasibV.

(c) and [d \ Do not arive.
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Retail Prices o Essehtlal 
Commodities In Kerala, Tamil 

Nada and Karnata a

400̂ SHRT B. K. NAIR  II 
the Milliner o CIVIL S I P ES 
be pleaded testate 

a) the conip.irativt i res o 
the retail price o essentia commxii- 
tits as l)it Ci District Head arters 
in Kerala and the neih boiin 
Districto Tamil Nad and Kariia- 
tai dii  ̂the last 12 months 

(l.î l.a art th reasons or th 

hiîli  pric<s  in  K )ala  and  thrir 

inordinnt iTiorense recently  and

(ĉl \viini nlnciiial msa nres  are 

pr())ose(l to 1)( ado)ed bv the Stale 

ovcrnnionls i this resjard 

THE Dl-l T MINISTER IS 
THE MTNTSrrâ O  OiVlL 
S PPI ES ( SI IRIBRA A MOHAM 
MOEIANIT)  a) On the bâis . 
available inlbrmation, the nionih- 
end retail prices drinp- the past 12 
monthi endin A st, 191 or a 
e centres or selected ccminodiiies 
in the States   Kerala, Tamil Narl 
and Karnataa, are iven in the 
Annexre. Placed in  Library 
See No. Lr-219 11 The price, in 
the annexre are related to open 
maret prices.

(b) The prices at the  centres 
iven in the Annexrei in  the 
three States o Kerala, Tamil Nad 
and Karnataa are enerally airly 
comparable, tho h some centre to 
centre variations are noticeable. The 
recent increase in the prices o some 
commodities may be attribted to the 
eneral inlationary sitation, the 
lean period, shortall in the prodc
tion o some commodities and inc- 
n ase in the prices o petro-prodcts.

(c) rom time tc time the State 
overnments are bein  advised 
to raise the prodction o varios 
coitimodities, to expand and im.pro- 
ve the pblic distribtion system and 
to see that the commodities meant or 
sale thro h the pblic distriljtion 
system are properly distribted. State




